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Development of Minor Ports

3334. SHRI V. M. SUDHEERAN; Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) the total number of minor porte 
in India;

(b) the policy adopled bv the Gov­
ernment for the development of minor 
ports;

(c) whether any suggestion has been 
received ?rom Kerala Government 
regarding ihe development of minor 
ports; and

(d) if so, Ihe steps taken by the 
Government?

THE PRIME MINISTER (SHRT 
MORARJI DESAI): (a) As on 31st
March, 1976, there were 153 minor 
Ports in the country.

(b) to (d). The executive responsi­
bility for elevelof.ment of minor polls 
vests in the State Governments con­
cerned. In the Fourth Five Year Plan, 
it was decided to give financial assis­
tance in" the form of loans to State Gov­
ernments for the development of cer­
tain selected minor ports under the 
Centrally Sponsored Schemes. In the 
Fifth Plan, provision has been made 
only for netting the spill-over ex­
penditure of schemes sanctioned in the 
Fourth Plan. The Port selected from 
Kerala under tiie above schemes is 
Beyporef the estimated cost of which 
is Rs. 111.96 lakhs. The scheme is 
being executed by the State Govern- 
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Hippies in India

3336. SHRI G. Y. KHISHNAN; Will 
the Minister of HOME -AFFAIRS be 
pleased to state:

(a) whether the number of Hippies 
is increasing in India;

(b) whether tnese Hippies are trad­
ing in narcotics and running nudist 
colonies in remote parts of the coun­
try; and

(c) if so, whether Government pro­
pose to consider to stop their entry?

THE MINISTER OF HOME AF­
FAIRS (SHRI CHARAN SINGH): (a) 
In the absence of a precise definition of 
a ‘Hippy’ it is difficult to distinguish 
such persons as a separate category 
from other tourists. Precise informa­
tion in respect of the arrival and stay 
of such foreigners is not available.

(b) Some instances of possession of 
narcotics by foreigners have come to 
notice find suitable action under the 
appropriate law has been taken aguinst 
them. No information is available to 
show that foreigners are running nudist 
colonies in remote areas.

(c). With a view to limiting the 
entry into India of persons who are 
likely to be a social nuisance due to 
indulgence in narcotics, indecent be­
haviour, vagrancy, begging etc. suit­
able instructions have been issued to 
the Indian Missions abroad to be cau­
tious in granting tourist visas to such 
persons.

Self-reliance in different Sectors

3337. SIIRI K. MALLANNA: Will 
the Minister of PLANINNG be pleased 
to state the measures suggested by 
the Planning Commission to achieve 
self-reliance in different sectors?

THE PRIME MINISTER (SHRI 
MORARJl TESAI): Self-reliance has
been one of the major objectives of the 
Fifth Five Year Plan. Towards this 
end, Planning Commission have stres­
sed measures for raising level of 
domestic savings to finance capital for­
mation in the economy and to accele­
rate export promotion and import 
substitution. Growth in important 
sectors such as (a) agriculture, (b) 
energy and (c) critical intermediates,




